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SUPREME COURT OF INDIA 

 

Land & Building Department Thr. Secretary, Govt. of NCT of Delhi & Anr. 

 

Vs. 

 

Green Finance Pvt. Ltd. & Ors. 

 

C.A.No.11237 of 2016 

 

(Kurian Joseph and R.F.Nariman,JJ.,) 

 

22.11.2016 

 

JUDGMENT 

 

Kurian Joseph,J., 
 

SLP (Civil)No.28286 of 2016  

 

1. Leave granted. 

 

2. It is brought to the notice of this Court that the appeal, viz. Civil Appeal No. 9423 of 2016, 

filed by the Delhi Development Authority in respect of the very same acquisition has been 

dismissed vide order dated 20.09.2016. 

 

3. Therefore, this appeal is dismissed, however, subject to the liberty reserved to the Delhi 

Development Authority for acquisition afresh as per the Judgment referred above. Pending 

applications, if any, stand disposed of. No costs. 

  

 


